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Ogder dat ,31 

Heard Mr..R.Routray,Ld.Counse1 for the 

applicant and Shri R.C.Rath,Ld.Standinj Coune1 

(on wham a copr of this O.A. has been served) 

appearinq for the Respondents/Railways 

iplicnt made sveral representations to 

the authorities in the Dearbent, by sendin 

extension of ne fits available under the Railway 

Ioards circulate N.130/2E.6 dated 3*.6.2ø. 

Jithut entertairling into the rnerits of 'th is 

rijinal Application,, the sane is disposed of with 

directitn to the Resndents to consider the qrieva 

nces of the applicnt(as raised in his representa-

tions as well as in the present O.A.) by keeing 

in mind the R.aiiway I3ard's Circular (referred to 

above) and to pass necessary oriers within a 

perid of 120 days from the date of receipt of 

copies of this order. 

Send copies of this order alonwith copies of 

this Oriinal App.ication to the Respon3erits and 

free copies of this order be handed over to the 

Coumels appearing for both sides. 
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